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To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of Joint Committee report in compliance of directions
issued by Hon'ble NGT vide order dated 02.01.2023 in O.A. No.
918/2022 Narendra KushwahaVs Union of India and Ors.

Sir,

In compliance of Honble NGT order dated 02.01.2023 in the matter of O.A. No.
918/2022 Narendra KushwahaVs Union of India and Ors, the report of Joint Committee
is being filed herewith.

It is requested that the aforesaid report of Joint Committee may be presented

before the Hon'ble Tribunal for kind consideration.

Yours faithfully,
Encl: As above. }\

(Rajendra Singh)
Chief Environmental Officer
Circle-2

A, - 124, Ay e, MR,
I %H- 226010

TR : 0522-2720828, 2720831
e : 0522-2720764, 2720676
s‘—ﬁa : info@uppcb.com

JETST : www.uppcb.com

T.C.-12V, Vibhuti Khand, Gomti Nagar,
Lucknow - 226 010

Phone : 0522-2720828, 2720831
Fax 10522-2720764, 2720676
E-mail :info@uppcb.com

Website : www.uppcb.com



Factual Report regarding Hon’ble NGT order dated 02/01/2023 in the matter of O.A.

No0.918/2022, Narendra kushwaha Vs Union of India & Ors.

1. Background
Hon'ble National Green Tribunal (NGT) in the matter of Original Application No. 918 of 2022,
dated 02/01/2023,Narendra kushwaha Vs Union of India & Ors.directed as below:

1. Grievance of the applicant Shri Narendra Kushwaha is in Tehsil and District Jhansi at
Mouza-Dadiapura with Araji no.1136,1154,155,1163,1164,1165,1168,1206 etc., Mouza-
Pichor with Araji Nos. 908,909,910,911,912,917,932,933,934, 935,936,752,753,754, 755,
817,818,819,820,821,826,827,828,829,830,831,832,833,834,835,836,837,838,839, 840,
841,842,843,844,760,856 etc., Mouza-Jhansi Khas with Araji No.751 etc., Mouza- Vudha
with Araji Nos. 38,123,132,133,297,298,300,304,305 etc. and Mouza-Nayagaon with Araji
Nos. 560/8, 560/9, the authorities are illegally allowing encroachment and permitting
unauthorized construction over the land shown as green belt and parks as per Jhansi
Master Plan of 2001 and 2021 and despite repeated complaints, no action has been
taken by Administration. Encroachment and unauthorized construction has been allowed
by the District Administration including the officials of Jhansi Development Authority in
collusion with private individuals. :

2. In Hon’ble NGT view before taking any further action in the matter, Factual report be
obtained from the concemed authorities for which purpose Hon’ble NGT constitutes a
committee comprising of District Magistrate, Jhansi and state PCB. Committee may visit
the site and submit a factual report in the matter within two months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF. State PCB will be the nodal agency for coordination and compliance.

3. The applicant may serve a set of papers on District Magistrate, Jhansi and
State PCB and file affidavit of service within one week.

2. Proceedings
a. In compliance of the above order, Member Secretary, U P Pollution Control Board,

Lucknow vide letter dated 10.01.23 (Annexure-1) has nominated Srimati Deepa Arora,
Regional Officer, Pollution Control Board, Jhansi as representative of State Board. As
per District Magistrate, Jhansi comment/order dated 04.01.2023, site visit is conducted
on dated 09.01.23 by ADM(F/R) and Regional officer, Pollution Control Board, Jhansi
in the presence of Secretary, Jhansi Development Authority.
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b. For the compliance of above, District Magistrate, Jhansi further issued order dated
09.01.2023 to Vice-Chairman, Jhansi Development Authority and Regional Officer,
Pollution Control Board, Jhansi to update the proceedings weekly on Friday in the
same order he nominated ADM (Namami Gange) as a nodal officer for coordination
and monitoring regarding Hon’ble NGT order related to Lakshmi Taal and Master
Plan(Annexure-2).

c. As per Hon'ble NGT order, Applicant, Sri Narendra Kuswaha (Environment, R.T.l. &
Social activist) has sent 10 point complaint along with list of Araji Nos, Dated 06.01.23.
On receipt, Regional Officer, PCB Jhansi issued letter dated 18.01.23 along with this
complaint to get reply from authorities concerned (Annexure-3).

d. In compliance of Hon’ble NGT order dated 02.01.23, District Magistrate issued office
order dated 31.01.23 for speedy action in the case as per following committee
(Annexure-4):

i.  Vice-Chairman, Jhansi development Authority, Jhansi : Chairman
ii.  Nagar Ayukt, Nagar Nigam, Jhansi : Member '
ii. ADM (Namami Gange), Jhansi : Member
iv.  Regional officer, U P Pollution Control Board : Member
v. Tehsildar, Sadar, Jhansi : Member

e. Meeting of the committee was conducted on dated 08.02.23 to follow up the matter
with concerned authorities along with the review meeting regarding Hon’ble NGT O.A.
No. 165/2021 Girjashanker rai & ors. Vs state of U.P. & ors. having similar subject as
OA no. 918/2022 Narendra kushwaha & ors Vs Union of India &ors.

3. Site Verification
a. During site verification on dated 09.01.23 (Annexure-5), houses found constructed on
mentioned land blocks and it was decided by the committee to get the written factual

status from the department concerned. Regional Officer, Pollution Control Board issued a

letter dated 12.01.23(Annexure-6) to Secretary, Jhansi development Authority to know

the land use of concernéd Araji nos. in Mouza- Dadiapura, Pichore, Vudha, Jhansi Khas
and Nayagaoun area, Completely/Partially unauthorized construction and status of map
approval if any and copy to Nagar Ayukt, Nagar Nigam, Jhansi regarding allotment of
house numbers to houses of mentioned Araji nos. and SDM, Sadar, Jhansi regarding
Sale deed of Araji Nos. of mentioned Mouzas. Thereafter site inspection was conducted
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again on Dated 01.03.2023 with District Magistrate Jhansi, Vice Chairman, Jhansi

Development Authority and Regional Officer, U.P. Pollution Control Board, Jhansi and as

per the order, directions were issued to provide Compliance report. District Magistrate

Jhansi has already visited above the mentioned mauzas /proposed city park area in the

past as well regarding N.G.T. Orders.
4. Factual Status Report '

a. In Pursuance to above site verification, Following facts have been brought to the

notice through reply letter dated 13-02-2023 received from Incharge, Executive

Engineer, Jhansi Development Authority and again latest updated report dated 01-03-
2023 received from VC Jhansi Development Authority.

(Annexure-7), (Annexure-8)

The subject is same as in Hon’ble NGT order 14.12 22 in O.A. No. 165/2021
Girjashanker Rai & ors. Vs state of U.P. & ors for encroachment in and around
Lakshmi Taal area.

As per Hon'ble NGT order in OA no. 165/2021 Girjashanker Rai & ors. Vs state of
U.P. & ors. dated 14.12.22, Action has been initiated to remove illegal construction
on proposed park land.

To remove illegal construction on proposed park land under Jhansi master plan
2021, total 115 cases of demolition orders has been issued u/s section 27, 28(1) &
28(2) of U.P. town planning and development Act, 1973 as amended 1997.
Against above actions, opposite parties of 26 matters have files petition in Hon’ble
high court, Allahabad and court has given stay in the matters.

Authority has tried for demolition action along with police force in the remaining
cases but due to opposition by the local people, demolition could not be done.

The remaining vacant land in the proposed park land of Jhansi Master Plan 2021,
in order to impose ban on sale of land sign boards are installed at different places
on vacant land.

On the proposed park land in the Jhansi Master Plan 2021 in the revenue village-
Pichore, Dadiapura and Taalpura, there are 2275 illegal construction identified by
the survey team. Survey is ongoing in Mauza- Jhansi Civil and Jhansi Khas. At

present, there is no illegal construction is going on. Challani action has been
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initiated under section 27 of U.P. town planning and development act 1973.
Thereafter, in the updated report dated 01.03.20222, it was mentioned that
according to Jhansi Master Plan 2021, a city park is proposed in the revenue
villages Pichhor, Dadiyapura, Talpura, Jhansi Khas and Jhansi Civil. Out of the
land proposed for the city park, the survey team was constituted for 125.74
hectares (private tenants) of land in the revenue village-Pichhor, Dadiyapura and
Talpura, despite all the obstacles. In spite of the presence of police force, there
was strong protest by the private tenants. Due to shortage of staff in Jhansi
Development authority, Jhansi, It took time to complete the survey work. According
to the survey, out of 125.74 hectares (private cultivators) land, 25.32 hectares land
is vacant, which is situated in scattered manner in different locations. A Total of
2390 buildings were found during the survey, in which action has taken under the
relevant sections of the UP Town Planning and Development Act, 1973 (as
amended in 1997). The said area is densely populated and about 13000 people
reside in it. Due to strong opposition from the residents, the survey work has taken
relatively longer time.

Out of 125.74 hectares of land proposed for city park In Jhansi Master Plan 2021,
100.42 hectares of land has been approved by the Authority Board to make it
residential on the basis of development of population there since 1970.

In place of the proposed city park in Jhansi Master Plan-2021 a city park has
been proposed In Jhansi Master Plan 2031 on 210.00 hectares of land in
revenue village Bijauli. The proposed green area in Jhansi Master Plan 2021 is
1280.62 hectares, whereas the proposed green area in Jhansi Master Plan 2031
(Draft) is 2325.69 hectares. Regarding the proposed land area, the report of the :
Associate Planner, Town and Country Planning Department, Divisional Planning
Khand, Jhansi can be seen observable. (photocopy attached)

The survey work is being conducted by the team for Arazi numbers of revenue
villages- Jhansi Khas, Vudha and Nayagaon, mentioned in the order dated
02.01.2023 of Hon'ble N.G.T. After the survey and according to the master plan,
the land use of Arazi No. 38, 132 and 133 in Revenue Village-Budha is proposed
as commercial (central activities-high level). The land use of Arazi No.-123 is
proposed as residential (medium density) and the land use of Arazi No.-297, 298,
300, 304 and 305 is proposed as block park.
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e Similarly, according to the Jhansi Master Plan 2021, land use of Arazi number-
560/8 and 560/9 of Nayagaon revenue village is the proposed as industrial (large
scale industry). According to the Jhansi Master Plan 2021, the land use of Arazi
number-751 of Jhansi Khas revenue village is the proposed as block park.

e While Continuing with the task of survey of the above revenue villages, the
authority has so far surveyed 115 buildings. Out of these area jhansi khas is
located amidst densely populated area due to which the survey work in these
areas are likely to take 02 Months. | :

b. As per reply received from revenue department (Tehsildar Sadar, Jhansi) dated
15.02.2023 (Annexure-9).
¢ At Mauza-Pichore & Dadiapura, the mentioned Araji’s are listed as Sankramaneey

Land and residence were found during inspection along with partial vacant plots
roads.

o Land of Gata No. 751 of Jhansi Khas is Sankramaneey and uses as Kabristan.

e Agriculture activity is going on at land of araji mentioned at Mau.za Vudha and
land is sankramaneey.

* Residential and partially vacant plots/roads exist on land of araji mentioned at
Mauza Nayagaon.

c. As per Hon'ble NGT order, Applicant, Sri Narendra Kuswaha (Environment, R.T.l. &
Social activist 10 point complaint, Factual comparative chart is attached(Annexure-
10).

Hence most respectfully, the factual status report is submitted as above in

compliance of order dated 02.01.2023 of Hon'ble NGT OA No.-918/2022 .
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NT. (Dr. Lal Krishna) (Deepa Arora) (Ashok Kumar Singh) (Pulkit Garg)

fhang Tehsildar, Sadar  Regional Officer ADM (Namami Gange) Nagar Ayukta
Jhansi UPPCB, Jhansi Jhansi agar Nigam, Jhansi
/
4 &
5
(Alok Yadav) (Ravin umar)
Vice-Chairmen District Magistrate

Jhansi Development Authority Jhansi Jhansi
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Naréndra Kushwaha a . Applicant
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nd District Jhansi in Mouza- Dadiapura with Araji Nos. 1136, 1154, 155, 1163,
Pichor with Araji Nos. 908, 909, 910, 911, 912, 917, 932, 933, 934, 935, 936,
752, 753, 754, 755, 817, 818, 819, 820, 821, 826, 827, 828, 829, 830, 831, 832, 833, 834, 835, 836, 837, 838, 839,
340, 841, 842, 843, 8§44, 760, 856 ete., Mouza- Jhansi Khas with Araji No. 751 etc.. Mouza- Vudha with Araji Nos,
38,123, 132133, 297, 298, 300, 304, 305 etc. and Mouza-Nayagaon with Araji Nos. 560/8, 560/9, the authorities are
illegally allowing encroachment and permitting unauthorized construction over the land shown as green belt and
parks as per Jhansi Master Plan of 2001 and 2021

and despite repeated complaints, no action has been taken by
Administration. Encroachment and unauthorized

construction has been allowed by the District Administration
including the officials of Jhansi Development Authority in collusion with private individuals.”
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“It is alleged that in Tehsil and District Jhansi in Mouza- Dadiapura with Araji
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842, 843, 844, 760, 856 etc., Mouza- Jhansi Khas with Araji No. 751 etc., Mouza- Vudha
with Araji Nos. 38, 123, 132, 133, 297, 298, 300, 304, 305 etc. and Mouza-Nayagaon with
Araji Nos. 560/8, 560/9, the authorities are illegally allowing encroachment and permitting
unauthorized ‘conistruction over the land shown as green belt and parks as per Jhanst
Master Plan of 2001 and 2021 and despite repeated complaints, no action has been taken
by Administration. Encroachment and unauthorized construction has been allowed by the
District Administration including the officials of Jhansi Development Authority in.
collusion with private individuals.”
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“In our view before taking any further action in the matter, let a factual report be
obtained from the concerned authorities Jor which purpose we constitute a committee
comprising of District Magistrate, Jhansi and State PCB, Committee may visit the site anéi" '
submit a factual report in the matter within two months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image
PDF .- State PCB will be the nodal agency for coordination and compliance”.
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